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CANCELLATION OF SITnN OF 
.0 THE HO SE ON  14-11-74 . 

THE MINISTER OF WORKS  AND 
HO SIN AND PARLL NTARY 
AFFAIRS (SHRl K. RA HltAMA-
IAH) In connection with Diwali,  in 
yesterdays meetin of hon. Seaker 
with  o osition leaders, a su estion 
was made that in addition to 13th, 14th 
also should be a  hOliday  for  Lok 
Sabha .. 
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SHRI K. RA H RAMAIAH  The 
su estion was made thilf in order to 
enable Members to o home and come 
back. in addition to 13th, 14th may also 
be declared a holiday for Parliament. 

MR. SPEAKER  One thin you 
miSBei,-if we  allow 14th,  we will 
have to take u Saturday. That was 
a s estion made. 

SHRl ATAL BIH. RI VAJPAYEE 
C walior) They did not aree. 

SHRI K. RA H RAMAIAH I also 
said then that I  would  lace the 
matter before overnment.  overn-
ment have lince areed that the mat-
ter may be left to you and to, the 
HOle. If this is acceted, we will 
have no sittin on Saturday. That will 
remain a holiday. 

. MR. SPEAKER Do youa-ee 

. SOME HON. MEMBERS Yel. 

MR. SPEAKER So, ,va Will have 
bonday on 14th. 13th 11 already  a 
holiday.  Mr. S. M. Baneree wanted 
to make a statement. 

.IBbll. ,. .. ,, 

RE AC TE POWER SHOltTAli IN. 
TTAR PRADESH 

SHRl S. M. BANERJEE (Kaour 
With, your ermil8ion, I wotild like to-
raise a serious matter.  Today you 

must have read in the newsaer, 
that thousands of industrial workers 
in Kanur and other laces in V.P. 
have declared surlus they have. been 
affected because of the acute 01lle. I 
shortae.  Accordin to my informll-
tion about 1.0 lakhs of workers l1li6 
emloyees workin  in  rollin mi1lB 
and foundries and 0,000 workers of, 
tetile units will be ust on the streets, 
within one week if they do not  et 
ower.  For this ower-famine and 
difficulties o the workorsi hold thil 
overnment resonsible. They should 
avoid this situation of the worken 
bein thrown away on the streets in 
P and they should avoid this situa-
tion. This is not only a ower crlsis 
but law and ordcr situatiOn is theJ 
and I warn them about it. I come from 
Kanur and I know the condition of 
the oor workers there. They face 
acute starvation becase of this ower 
crisis. I reuest the Minister for 
Power to make a statement llIyinf 
that they will su ly adeuate POW 
for .P. Durin the P election awl 
was  su lied adeuately after aie 
Conlness won,  ower has been, with-
drawn.  I warn that the workerlJ will 
revolt aainst this overnment. 
My net Oint is this. Four t
ments of DA are due to Central  

ernment emloyees.  Nearly 22  
of Central overnment emloyees ar. 
really etremely ,itated over tJiit 
abnormal delay,  TheSe  four inItal-
menls of DA are not iven to tlW 
Central overnment  emloyees ,lftlf 
overnment haVe to ive this under 
the D.A., formula. I reuest the ov-
ernment to -ant thl.. They  h ... 
acceted Pay Commissions ree  

dations. If overnment Is notable ., 
hold rice-line, it Is not the fault of 
the workers and the emloyees. 

So, I want a statement of de 
linanee Minister in WI reard. 


